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, 2988.' SHRI. ,VIRDHI' CH:ANDER 
JAIN: Will the Minister 'of, SUPPLY 
AND REHABILITATION be pleas~ 

, ed 'to ,state: 

(a) whether it is a fact that the 
powers of purchases Of the Director-' 
ate General of Supplies and Disposals 
have been' Increased subsequently and 
the policy of Government has al,so 
been changed recently. ' 

(b) what is the change in the policy 
.lnade by Government recently; and 

(c) whether it will lay dO~ , the 
exact procedures being adopted,' ,in 
this regard and also what is its in-
tention to check the corruption in 
purchases made by Government? 

TIiE MINISTER OF STATE IN 
THE MINISTRY OF SUPPLY AND 
REHABILITA,TION (SHRI BHAG-
WAT JHA,AZAD): (a) and (b) Yes, 
Sir. The purchase powers of the 
various officers in the Directorate 
General of Supplies and ,Disposals 
haVe been enhanced recent\J.. The 
basis purchase polley remains unchan-
ged. However, PUblic SectOr Under-
lakings are now entitled to priCe pre-
~erence uPto ten per cent. Items 
where Small Scale Sector's contribu-
tion has been more than" 50 per cent 
.and 75 per cent are also being. identi-
fied for reservation on that basiS. AI .. 
ready a substantial 'number of· items· 
have 'Qeen re~erved for purchaae from . 
the Small Scale· ',Sector. 

2989. SUi '$UBHASH YADAV:" 
SHRI MAlVA!, 'lC.I$lORE ',' 
"SHABKA: '.", ' 

Will t~ "Miniat~"'Of ENBBoY" .. be 
pleased to state: • '. ,. .,' " '.' 

, . ' 

(8) whether it is a fact that 'a biah 
power industrial delegation from UD1t~ . 
ed lCingdom visited India in N ovem-
ber,-1980; . 

I .. 

(h) if SO, whether he, had any talks . 
with the, delegation regarding coope- ' , 
ra~k)ll in coal mining, setting. up 01.' 
mIni and large power·· plants etc.; md' 

(c) if so, the main points agreed 
upon ill the talks? . 

11HE MINISTER OF STATE IN 
THE MINIS,TRY OF ENERGY (SURI 
VIKRAM MAHAJMY}: (a) Yes, ,Sir. 

(b.l and (c) Discussions were held 
with the delegation on different as-
pects of coal industry where, intey--
alia, the possibilities ot setting up ot 
c,aptive power plants . in coal-ilelds 
were also considered. -Discussions 
were of a general 'nature only. 

Faal Committee advised Governmeat 
'to wind up Coal IBdJa UQdted 

2990. SHRI KRISHNA· 'l'BATAP 
. SINGH: 

. SHRt BHIIOIU RAM JAIN: ". 

Will the Minister of ENERGY be 
pleased to state: . 

(a)' whether Government are aware 
of the 'press reports to' the' effect that 
the Fazal Com,mttee has' adVised . to 
wind up the Coal India. for evef;, and ,:' 

. ' 

~b) . if so, the faCtS thereabout· and 
the re~ion of' Govemment thereto?·., , ' " ",' " .", III, 

, • ' THE 'MOOSTItR 01' STATB 'IN ,:TaB . 
. (e), The· eXact procedure.',' fpr, pur"" MINISTRY: ()JJ .. EN1!RGY ,(SB'R,I,' 

'cJ:1ases .are already laid' down.· Cues'. ' V'IKRAK, MAHAJ"AN):·· (a) ·and:·:(J;) •. 
01 . D;egularity, in plttebales •. lf,' 1D1, . Qovernment haVe rec~tl1. ., :'~etHd " 
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